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National calauuties Funds

39. SHRI BALASAHEB VIKHE 
PATIL; Will the Minister of AGRI-
CULTURE be pleased to state;

(a) whether Government have con-
sidered the desirability of setting up 
National Calamities Fund, so that 
disasters like recent floods in Orissa 
can be attended to quickly and at the 
State level without involving the 
Centre for the release of funds which 
normally takes place after some time; 
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN 
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOPMENT 
(SHRI R. V. SWAMINATHAN). (a) 
The 7th Finance Commission examin-
ed the proposal regarding setting up 
a National Calamity Fund but did 
not consider jt feasible to set up such 
a Fund. The Government of India 
accepted its recommendation.

(b) Does not arise.
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